Letter No.-NGT-140/81-7-2023

From,
Ghanshyam Mishra,
Special Secretary,
Govt. of U.P.

To,
The Registrar,

The National Green Tribunal,
Principal Bench, New Delhi
E-mail: judicial-ngt@gov.in & ngt.filling@gmail.com

Environment, Forest & Climate Change Section-7 Lucknow : Dated :| 3April, 2023

Sub: Action Taken Report in compliance of Hon’ble National Green Tribunal, Principal
Bench, New Delhi Order dated 06.02.2023 in OA No. 248/2022 in re: News item published in
The Hindu dated 27-03-2022 titled “Digging up the Chambal”.

Respected Sir,

With reference to the above-mentioned subject the Action Taken Report in
compliance of Hon’ble National Green Tribunal Order dated 06.02.2023 in OA No. 248/2022
in re: News item published in The Hindu dated 27-03-2022 titled “Digging up the Chambal”
of the State of Uttar Pradesh is hereby submitted after approval of Chief Secretary,
Government of UP. It is requested that the Action Taken Report may be presented before the
Bench for consideration.

Enclosure : Action Taken Report with annexures.

Yours Sincere

( Ghanshyam Mishra )
Special Secretary.

Copy to:
1. Chief Conservator of Forests, Wildlife, Western Region, Kanpur for information and
necessary action.
2. Deputy Conservator of Forests, National Chambal Sanctuary Project, U.P., Agra for
information and necessary action.
3. Mr. Bhanwar Pal Singh Jadaun, Panel Advocate, Hon'ble NGT, New Delhi for

necessary action.

( Ghanshyam Mishfa )
Special Secretary.

326



DETAILS OF JOINT ACTION TAKEN BY FOREST
DEPARTMENT, MINING DEPARTMENT, POLICE
DEPARTMENT AND REVENUE DEPARTMENT OF
UTTAR PRADESH TO PREVENT ILLEGAL MINING AND
TRANSPORTATION OF SAND OF CHAMBAL 1IN
NATIONAL CHAMBAL SANCTUARY, U.P. IN
COMPLIANCE OF ORDER DATED 06-02-2023 PASSED
INOA NO.-248 /2022 IN THE MATTER IN RE-NEWS
ITEM PUBLISHED IN THE HINDU DATED 27.03.2022
TITLED "DIGGING UP THE CHAMBAL"
PENDINGCONSIDERATION IN HONBLE NATIONAL
GREEN TRIBUNAL, NEW DELHI:-

ACTION TAKEN BY FOREST DEPARTMENT-
NATIONAL CHAMBAL SANCTUARY PROJECT, AGRA
A- BRIEF DESCRIPTION OF THE SANCTUARY-
1. National Chambal Sanctuary is spread over 3

States namely Rajasthan, Madhya Pradesh and

Uttar Pradesh.

2. In thé year 1979 the National Chambal Sanctuary
in Uttar Pradesh was notified as a Wildlife
Sanctuary under Section 18 of Wildlife (Protection)
Act, 1972, of which area is 635 sq.km.. Moreover it
is inclusive of Chambal river with its bank having

d and ravinous forest area.

(1)
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3. The length of Chambal river within the territory of

Uttar Pradesh is about 165 km.

4. Madhya Pradesh situated is on one side and Uttar
Pradesh on the other side within the span of about
100 km. There is Uttar Pradesh on both sides

within remaining area measuring about 65 km.

5. There are 02 ranges Bah range in district Agra and
Etawah range in district Etawah for the control of
National Chambal Wildlife Sanctuary.

STATUS OF MINING WITHIN THE JURISDICTION
OF UTTAR PRADESH

1.No regular, organized and mechanised illegal mining
of sand of Chambal takes place anywhere in
Chambal river within the jurisdiction of National

Chambal Sanctuary,U.P.

2. Sand of Chambal excavated from Madhya Pradesh
and Rajasthan is also not transported through the
boundary/jurisdiction of Chambal Sanctuary, Uttar

Pradesh.

3. The main site of the case is Rajghat, Morena at
Agra-Gwalior road, next to Dhaulpur, near

Chambal bridge on the border of Rajasthan-M.P., of

(2)
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which aerial distance is about 40 kms from the

border of Chambal Sanctuary, U.P.

4. The sand excavated in Madhya Pradesh and
Rajasthan is transported for long distance in
Dhaulpur district and thereafter entry is made
mainly through Saiyyan border of Agra in Uttar
Pradesh at Agra-Gwalior road which aerial distance
is about 40 kms from the border of Chambal

Sanctuary U.P.

5. Action to stop transportation of sand from Madhya
Pradesh and Rajasthan to Uttar Pradesh is done
jointly by Mining Department, Police Department
and Revenue Department.

C. ACTION BEING TAKEN FOR PREVENTION OF

SAND MINING AND HUNTING OF FISH ETC. IN
NATIONAL CHAMBAL SANCTUARY, U.P.:-

1. Effective informer system has been developed.

2. Sanctuary area has been divided into 33 beats for
effective patrolling. Regular patrolling is done by
patrolling team armed with firearms in accordance

with roster.
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3. The sanctuary area is also monitored by drones
and binoculars from 02 watch towers and 04

monitoring stations.

4. Effective patrolling is also done by motor boats

deployed at 04 places in Chambal river.

5. In the year 2021 about 130 monitoring
/awareness committees have been formed with the
help of Gram Pradhan in the villages located in
Sanctuary. Regular meetings are held by the
regional staff after visiting the villages to fnake the
villagers aware. In the meetings, along with
human-wildlife conﬂict, villagers are also made
aware to discourage sand mining in Chambal river,
importance of wildlife in the river to protect their
habitat and for using M-sand (manufactured sand)

etc. as an alternative.

6. Awareness program is held every year in the
Centre of Nandgawa (Agra) under Sanctuary by
Forest Department N.G.O.-T.S.A. (Turtle Survival
Alliance) Madras Crocodile Bank Trust and
B.N.H.S. for about 5000 villagers, students,

urists etc. from time to time.

>
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7. For having effective control over illegal mining and
transportation of Sand of Chambal in sanctuary on
Link Road and by establishing co-ordination with
the Police Department at the main roads, the police
personnel as well as the staff of the Forest
Department are deployed at the check-posts of the

Police Department in shifts as per the requirement.

8. Co-operation of working Madras Crocaodile Bank
Trust, T.S.A.,, W.II. and B.N.H.S., which are
functional in the sanctuary is also sought for the
protection of the ghariyals, crocodiles, turtles and

dolphins etc and their habitats also.

9. Fishing of fish is strictly prohibited in Chambal
Sanctuary. No fishing lease is provided. Effective
containment has been imposed through patrolling

on regular basis.

10. There is no regular and organized illegal mining
of Sand of Chambal anywhere in the Chambal river
within the jurisdiction of Uttar Pradesh. Effective
preventive and legal action is being taken
immediately as per the rules in connection with the

mcidents of sporadic illegal mining committed by

/

(5)



the villagers of the village situated on the banks of
river Chambal. The details of the actions taken in

connection with the sporadic illegal sand mining in

the last 03 years are as follows-

SER.
NO.

YEARS

REGISTERED
FIR NO. IN
FOREST

DESCRIPTION OF
PROCEEDINGS

2019-
20

27 (FIR also
in 03)

Compensation of Rs
5,86,000.00 was received
in 16 forest offence cases.
In 11 cases, charge sheet
was filed in the Court. The
cases have been pending
in Hon’ble Court.

2020-
21

32 (FIR also
in 03}

Compensation of Rs
5,98,700.00 was received
in 26 forest crime cases.
In 06 cases, chargesheet
was filed in the Court. The
cases have been pending
in Hon’ble Court.

2021-
22

10

In 08 forest crime cases,
compensation of Rs
1,08,500.00 was
received.In o2 cases,
chargesheet was filed in
the Court. The cases have
been pending in Hon’ble
Court.

2022-
23

04

Chargesheet have been
filed in the Hon'ble Court.

Details

related to protection of alligators,

crocodiles, turtles and Dolphins

Ghariyals are mainly found in Chambal river and

Gerua river (Katarniaghat) in Uttar Pradesh.

(6)
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Captive breeding program was started by U.P.
Forest Department in the year 1976 for the safety
and breeding of the Ghariyal, which had reached on

the verge of extinction.

Under Captive Breeding Programme, 02 Rearing
Stations were established at Kukrel, Lucknow and
Katarniaghat, where rearing of eggs of Ghariyals
collected from Chambal and Gerua rivers was done.
The Ghariyals born out of the eggs were released‘
again in Chambal, Gerﬁa and other rivers. Till the
year 2008, Ghariyals babies were released in the
Chambal river under Captive Breeding Program.
After the year 2008, the ghariyal babies from Kukral
were not released in Chambal river. At that time,
642 Ghariyals, 107 Crocodiles and 52 Dolphins
were found in Chambal river. After the year 2008,
regeneration of Ghariyals land other aquatic animals
is taking place only through natural regeneration in
the Chambal river on its sandy banks. Due to
continuous effective protection of the sandy banks
of Chambal river, number of these aquatic creatures

as increased.

-



4. For the past years, the nest of ghariyals, crocodiles,

turtles on sand banks and the nest of rare Indian
skimmer bird species on the sandy islands between
the water stream of the Chambal river is protected
during regular patrolling, due to which large number
of their babies/hatchlings enter Chambal river every
year. The following are the details of the protected

nests and their hatchlings during last 03 years

YEA
RS

GHARIYALS | CROCODILE |TORTOISE INDIAN

S SKIMMERS
NEST | BABI | NEST | BABI | NEST | BABI | NEST | BABI
S ES S ES S ES S ES

2020

109 | 3170 |22 880 946 | 20812 | 104 {337

2021

135 | 4062 |23 903 958 21076106 |348

2022

137 | 4372 |22 889 963 | 21186109 |360

Along with the above, 640 Ghariyals eggs were
provided to Kukrel Ghariyals Rehabilitation Center in
the year 2019 and 700 Ghariyals eggs were made
available in the year 2021 from the banks of
Chambal, from which the hatchlings will be released

in other rivers of the State.

5. Due to natural reasons, the survival percentage of

'

hatchlings/babies of ghariyals, crocodiles and turtles

is extremely low. According to experts working in this

(8)
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field, the survival rate of ghariyals and crocodiles has
been estimated at 2 to 5 percent and that of turtles at

6 to 7 percent.

6. As a result of effective prevention of illegal mining of

sand from Chambal river and hunting of fishes, the
number of ghariyals, crocodiles and dolphins found
in Chambal river has increased during past years.
The census is done every year by the Forest

Department. The details of the last three years are as

follows —
| YEARS GHARIYALS | CROCODILES | DOLPHINS
2020 1860 586 129
2021 1872 594 146
2022 1887 608 151

" Sand of Chambal excavated from Madhya Pradesh

and Rajasthan is not transported through the
border/ jurisdiction of Chambal Sanctuary, Uttar
Pradesh. Action to restrain transportation of
excavated sand from Madhya Pradesh and Rajasthan
to Uttar Pradesh is

done jointly by Mining

-~

()
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Department, Police Department and Revenue

Department, the details of which are as follows—

ACTION TAKEN BY MINING DEPARTMENT

Brief details of the action taken by Director,

Directorate of Mineral and Mining, U.P. Lucknow was
informed through the letter No. 1972 /M.-Vad- N.G.T.-
Vad /2023 dated 29-03-2023 (Annexure-1), of which

details in brief are as follows-

. No mining lease/clearance has been approved by

Mining Department in Chambal Sanctuary.

For effecting continuous monitoring of illegal
mining/transportation in Agra and Etawah, a special
task force has been formed under the chairmanship
of Additional District Magistrate, in which Forest
Department, Mining Department,Officers of Revenue
Department, Transport Department and Police

Department are included.

3. From the point of view of mining and transportation in

the above mentioned districts, the sensitive areas
and routes are continuously monitored by the task

force.

4

(10)
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4. For checking the vehicles coming towards border of
Uttar Pradesh while transporting minerals from
Madhya Pradesh at village Udi of Etawah district and
minerals coming from Rajasthan to the border of
Uttar Pradesh at Saiyan Toll Plaza and at Sarendhi of
Agra district check gates with Artificial Intelligence
(Al/10T) have been set up.

5. Details of action taken after checking in districts
Agra and Ettawa are as follow:-

SER. | NAME OF | NUMBER |NUMBER [CASES IN
NO. |DISTRICT |OF OF WHICH
MINERAL |NOTICES |FINE IS
LADEN |ISSUED |IMPOSED
VEHICLES | WITH
CHECKED | RESPECT
TO
NUMBER
OF
VEHICLES
CHECKED

1 2 3 4 5-6
1 Ettawa 39313 1194 1152
2 Agra 21220 1182 550
Grand total 60533 |- 2376 1700
AMOUN [FIR NUMBER | CASES NUMBE
T REGISTER | OF REGISTER |R OF
REALIS |ED ACCUSED |ED ACCUSE
ED UNDER IN UNDER D
AFTER |SECTIONS |REGISTER | GANGSTE |ARREST
FINE OF ED CASES |RS ACT ED
BEING |MINING |OF FIR
IMPOSE | ACT AND
D (IN I.P.C.

LAKHS

OF

RUPEES

) .

7 8 9 10 11
494.83 7 24 2 7
264.6 146 269 1 86
759.43 153 293 3 .93

(11)
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6. Illegal property worth Rs 4.21 crore was confiscated

7.

after taking action under the Gangster Act.
In compliance of the order dated 06/02/2023 passed

by the Hon'ble N.G.T., the District Magistrate, Agra
and the District Magistrate, Etawah have been
directed through the Directorate's letter dated
04/03/2023 to form a joint investigation team under
the chairmanship of the - Additional District
Magistrate for effecting surprise checking of the
aforementioned areas. According to the reports
received from Agra and Etawah, no illegal mining has

been found in the said area.

ACTION TAKEN BY POLICE DEPARTMENT

Details of the action taken by the police
Department in districts Agra, Etawah and Jhansi
were intimated through letter No. DG-Seven-S-
14(2) /2017 dated 18-03-2025 (Annexure-2) of the
Director General of Police, | U.P. and Director,
Directo'rate of Mineral and Mining, U.P., Khanij
Bhawan, Lucknow vide letter No. 1885/M case-

N.G.T.-Case/2023 dated 17-03-2023 (Annexure-3).

(¢

(12)
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A-DISTRICT AGRA
In district Agra, the report of the actions taken

by Commissioner of Police, Commissionerate, Agra
vide letter No. CP-01/2023 (Mining) dated
17/03/2023 (Annexure-4) is jointly signed by
Commissioner of Police, Agra and District
Magistrate, Agra. In paragraphs 02, 03, 04, 05 and
06 of the report, the details of the legal actions
taken to stop illegal mining and transit are not
being mentioned here for the sake of évoiding
repetition of data/information, because the
information provided by the Mining Department
(paragraphs 05 and 06) is inclusive of details of the
legal proceedings (FIR, amount of fine etc.) initiated
in districts Agra and Etawah. Other details are as

follows:-

1- No illegal mining has been found in Chambal
Sanctuary in district/Commissionrate Agra
jurisdiction. After checking the vehicles
transporting sand etc.,, if irregularities and
illegalities are fo:md, then the case is being

registered immediately and legal action is being

taken against them while seizing the vehicles

/

(13)
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through process of confiscation. In addition to
the above, the amount of mitigation/
compounding fee is being recovered from the

seized vehicles.

2- Two checking gates were installed at Saiyyan and
Sarendhi to prevent illegal transportation of minerals
to district Agra, which has been operational since the

date 01-07-2022.

3- In compliance with the order dated 06-02-2023 of
Hon'ble National Green Tribunal, New Delhi in OA
No. 248/2022 In Re: News item published in The
Hindu dated 27-03-2022 titled "Digging up the
Chambal", by the District Magistrate Agra, the team
was constituted as follows for the purpose of
preventing illegal mining and ensuring continuous
monitoring of the area in ‘Chambal Sanctuary
between Agra and Etawah districts etc. and details of

which are as follows:-

1. Additional District Magistrate City /

Officer-in-Charge, Minerals, Agra- Chairman
2. Forest Officer-in-Charge, Agra Member
Senior Mining Officer, Agra Member

4. Assistant Regional Transport Officer, Agra Member

(14)
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Subdivisional Magistrate of concerned Member
tehsil, Agra
Assistant Commissioner of Police of Member

concerned area -Tehsil, Agra

Besides above, a joint meeting was held by District
Administration, Police Department, Forest
Department, Mining Department and Transport
Department officers of U.P, M.P. and Rajasthan at
Deori Centre, district Moraina, (M.P.} on 17/03/2023
at 5.00 PM, in which an effective joint action plan for
prevention of illegal mining was chalked out and a

strategy was laid down.

The Chambal river flows through the limits of police
stations Jajtpur,Khedarathor, Basauni, Pinahat and
Mansukhpura of Agra Commissionerate. Strict
compliance is being ensured in accordance with the
guidelines and instructions given by the government
and higher officials for prevention of mining. Regular
checking is being done at the police stations adjacent
to the bordering States of Agra Commissionerate.

long with checking, patrolling is being done by

setting up barrier check posts at 22 places of traffic

(15)
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from the bordering States of Agra Commissionerate,

Madhya Pradesh and Rajasthan.

CCTVs have been installed at main routes going
towards Chambal river, ghats and other strategically
important places. Installation of more CCTVs and

surveillance by Drones are proposed.

The Chambal river flows in 11 kms of police station
Jaitpur, 15 kms of police station Basoni, 03 kms of
police station Samharathor, 03 kms of police station
Pinahat and 12 kms of police station Mansukhpura
of Commissionerate/District Agra. Patrolling is being

done for having regular surveillance on the border.

Police patrolling, along with picket, UP-112 PRV
operated simultaneously has also been deployed in

the area for checking and monitoring at major routes.

Along with modern training, modern weapons, builet
proof jaclééts etc. are also being provided to the police
- force for taking effective action against anarchic
elements etc. and coordination is being held with
bordering districts of neighbouring States through
surveillance and social media and after collecting

data and action is being taken as per rules

(

(16)
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10- Strict instructions have been issued .to the Additional
Commissioner of Police, Additional District
Magistrate, Deputy Commissioner of Police, Assistant
Commissioner of Police, concerned Magistrate and
concerned mining departments, so that no illegal
mining WQI‘kﬁ could be done in the
Commissionerate /district Agra.Strict compliance of
the guidelines is being ensured in accordance with

the intention of the government
B- DISTRICT ETAWAH

The report received through the letter No. 726 /
Mineral Assistant / 2022-23 dated 17-03-20230f
District Magistrate Etawah (Mining Section) is
jointly signed by District Magistrate Etawah and
Senior Superintendent of Police, Etawah (Annexure-
5). The details-data/information about the legal
actions taken to prevent illegal® mining and
transportation as mentioned in paragraphs 02, 04
and 05 of the report are not being mentioned here
to avoid repetition, because the information

provided by the Mining Department (paragraphs 05

and 06), details of legal proceedings (FIR, amount of
v‘[ 4

(17) .



fines etc.) taken in ‘Agra and Etawah districts have

been included. Other details are as follows-

1. In compliance of the letter number 1831/M.-N.G.T.-
case/2023 dated 04-03-2023 of Director, Directorate
of Mineral Mininlg,l U.P. Lucknow, the team was
constituted as follows through the letter number
723 /Mineral Assistant/2022-23 dated 15-03-2023 of
the office of District Magistrate,Etawah (Mineral
Section) is:-

1- Additional District Magistrate (F./R.) Chairman
Officer-in-Charge, Mineral Etawah

2- Subdivisional magistrate of concerned Member

Tehsil, Etawah

3- Deputy Superintendent of Police of Member
concerned Tehsil, Etawah

4- Assistant Regional Transport Officer, Member
Etawah

5- Sub Divisional Officer (Forest) Etawah Member

6- Mining Officer, Etawah Member

The constituted team jointly surveyed the entire
area of 80 kms of Chambal river in district Etawah.
No mining was found in the Chambal region,

however, to check any possibility of illegal mining,

4

(18)
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the administration is continuously and vigilantly

keeping surveillance.

2. For the purpose of having effective control and
continuously monitoring transportation, a task force
has been constituted of departments of Revenue

_Police, Transport, Commercial Tax, Mining etc.

3. Although the constituted task force is keeping a
constant vigil on illegal mining /transportation while
action being taken for checking, yet the following
resources. are needed to eétablish complete control

over illegal mining transport-

1- Arrangement of shed for the checking team of
police/administrative officials at the entrance

of borders of Uttar Pradesh /Madhya Pradesh.

2- Arrangement of super speed motor boat for

patrolling in Chambal river.

3-Arrangement of three vehicles (one for the
concerned police station and two vehicles for

the task force).

4- Arrangement for high sensor camera.

4)\{5— Two drone cameras - for aerial surveillance.

(19)
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C- DISTRICT JHANSI

According to the District Magistrate, Jhansi's letter
No. 1797/ 30M.M.C./ 2022-23 dated 18-03-2023,
which is jointly signed by the Senior Superintendent
of Police, Jhansi and the District Magistrate, Jhansi

(Annexure-6):-

It has to be informed in connection with
aforesaid that the Chambal river or any of its
tributaries(Tributary River) does not flow within the
boundary of the district-Jhansi. Besides aforesaid,
it also has to be informed that no part of Keoladeo
National Park, Dhaulpur (Rajasthan) or National
Chambal Sanctuary is situated adjacent to the

border of Jhansi district.

Therefore, for the sake of effective prevention of
illegal mining, transportation and hunting etc. in
the National Chambal Sanctuary, the details of
actions taken by forest department, mining
department, police department and revenue
department within the jurisdiction of Uttar Pradesh
and for preventing transportation of sand excavated
from Madhya Pradesh arid Rajasthan to Uttar
Pradesh, the details of the action taken are

compiled as above and sent for necessary action.

Attachments as above.

(_—-—"'7
( Ghanshyam Mishra )

Special Secretary,
Govt. of Uttar Pradesh.

(20)
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